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State/Union Territory without 
Railways

59. SHRI Y. ESWARA REDDY: 
Witt the Minister of RAILWAYS be 
pleased to state*

{•) whether there is any State or 
[Infos territory in the country -without
•adjrays;f

flb) if so, the tacts and reasons 
lerefor; ask

(c) whether Government are con. 
sidering any proposal to provide rail* 
way facilities in these States/Union 
territories in the near future?

THE DEPUTY MINISTER IN THE 
MINISTRY OP RAILWAYS (SHRI 
BUTA SINGH): (a) to (c). A state
ment is laid on the Table of the 
Sabha (Placed in Library. See No. 
LT-10M9/761.
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